Central Administrative Tribunal
Principal Bench

OA No.2767/2018
MA No.3079/2018

New Delhi, this the 25t day of July, 2018

Hon’ble Ms. Nita Chowdhury, Member (A)
Hon’ble Mr. S.N. Terdal, Member (J)

1. Ms. Suman, Aged 31 years,
Designation : Special Education Teacher, Group ‘B’,
D/o Shri Khushiyali Ram,
H.No.2295, Sector-8,
Faridabad-121006,
Haryana.

2.  Ms. Sarita Nagarkoti, Aged 38 years,
Designation : Special Education Teacher, Group ‘B’,
D/o Shri M.S. Nagarkoti,
R/o H.No.1016, R. Puram,
New Delhi-110022.
...Applicants
(By Advocate : Shri Pramod Kumar Sharma)

Versus

1. Delhi Subordinate Services Selection Board,
Through its Chairman,
Govt. of N.C.T. of Delhi,
F-18, Karkardooma, Institutional Area,
Delhi-110092.

2. Govt. of NCT of Delhi,
Through its Chief Secretary,
Sth Floor, Delhi Sachivalaya,
New Delhi.
...Respondents
(By Advocate : Ms. Harvinder Oberoi)



OA No0.2767/2018

ORDER (ORAL)
Ms. Nita Chowdhury, Member (A)

MA No.3079/2018

For the reasons stated therein, the MA filed for joining together

in a single Application is allowed.

OA No.2767/2018

2. Learned counsel for applicant appears and draws our
attention to Annexure-A/1, in which he shows that his application
is shown as not received due to pending final submission, yet
Annexure-A/4, the downloaded message from the website shows
‘Nothing Pending’ against the information needed. Quite clearly,
the applicant has been able to show a mis-match between the two.
As exam is scheduled to be held on 29.07.2018, we direct Ms.
Harvinder Oberoi, learned Additional Standing Counsel, Govt. of
NCTD, to take note of the contents furnished by the applicant. The
applicant is directed to serve a copy of the OA, today itself, to the
respondents. The respondents are directed to ensure that the
admit card is issued to the applicant, if all the formalities, as
required, are complete. The OA is disposed of at this stage

itself. No costs.

3. Order Dasti.

( S.N. Terdal ) ( Nita Chowdhury )
Member (J) Member (A)
(rk)





